Annexure-1

Name of the corporate debtor: SHREE GANGOUR FOODS JAIPUR LLP ;

Date of commencement of liquidation: 24" Mar 2026;

List of stakeholders as on: 26" Jun 2026

List of operational creditors (other than Workmen, Employees and Government Dues)

(Amount in )
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1 [Ms. £3.06.2022 |21,68,174 Operational - NA NA NA 21,68,174  |Deemed claim
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